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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 
NEW DELHI 

 

Original Application No. 676 of 2023 

 

In Re:   News Item Appearing in The Times of India dated 12.10.2023 
entitled "Agriculture Runoff causing groundwater pollution in 
Punjab, making Drinking Water unsafe Reveals Study". 

 

    Status/Action taken Report on behalf of the State of Punjab in 

compliance to order dated 17.05.2024 through Joint Secretary to Government of 

Punjab, Department of Science Technology and Environment. 

 

Respectfully Showeth 

 

1) That briefly submitted, the Hon'ble National Green Tribunal has taken 

suo moto cognizance of a news item appearing in The Times of India 

dated 12.10.2023 titled "Agriculture Runoff causing groundwater 

pollution in Punjab, making Drinking Water unsafe Reveals Study". The 

news item was treated as Original Application no. 676 of 2023 and 

notices were issued to the respondents. The State of Punjab in 

compliance to the directions of the Hon'ble Tribunal has filed status 

report.  

2) That after consideration of the report filed by the State of Punjab, the 

Hon'ble Tribunal was pleased to pass an order dated 17.5.2024, wherein, 

some corrective measures were observed to be taken by the State. The 

corrective measures which are required to be taken in pursuance of  

order dated 17.5.2024 along with the response of the State of Punjab 

are mentioned here in below: 

a. Chief Secretary, Punjab need to ensure that ground water 

monitoring is carried out adequately in all the districts.  

The Government of Punjab, Department of Water Supply and 

Sanitation is carrying out monitoring of ground water regularly and 
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adequately in all the district of the State of Punjab by way of 

collecting ground water samples. It is pertinent to mention here that 

the Department of Water Supply and Sanitation has been carrying 

out tests for chemical parameters once in a year and for 

bacteriological parameters twice a year to ensure supply of safe 

drinking water. The financial year wise water quality testing is also 

hoisted on the portal of the Ministry of Jal Shakti, Government of 

India at ejalshakti.gov.in which is open to public domain.   

  

b. Performance of AIRPs/CWPPs/RO/ATM and others be 

furnished with the next report in reference to the efficiency 

in removal of contaminants. Individual and community-

based plants be propagated, as per need.  

 

With regard to this observation, it is submitted that 34 locations were 

found contaminated after the analysis of samples collected from 337 

locations. Out of 34 contaminated locations, 18 locations fall under 

the purview and jurisdiction of the Department of Water Supply and 

Sanitation, whereas 16 locations fall under the purview and 

jurisdiction of the Department of Local Government for which 

Engineer-in-Chief, Punjab Water Supply and Sewerage Board 

Punjab, Department of Local Government have been requested by 

the Executive Engineer, Water Quality of the Department of Water 

Supply and Sanitation, Government of Punjab, vide Letter no. 940 

dated 03.06.2024 to ensure the compliance of directions issued by 

the Hon'ble National Green Tribunal vide order dated 17.5.2024. A 

copy of letter dated 03.06.2024 is enclosed as Annexure-A.   

    Out of the 18 locations which falls under the jurisdiction 

of Department of Water Supply and Sanitation, 2 locations namely 

Chunni Kalan & Bhugrana of District Fatehgarh Sahib have recently 

been covered with the Large Surface Water Project Nanowal and one 

location namely Sangatpura in District Patiala has been attached with 
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adjoining Water Supply Scheme of Laloda, District Patiala which is 

supplying potable water. The Test Reports of these 3 locations are 

annexed herewith as Annexure-B for kind perusal of this Hon'ble 

Tribunal. 

    As regards, the performance of AIRP/CWPP/RO and 

their efficiency, it is submitted that these have been got checked for 

the remaining 15 site locations. The samples of raw water as well as 

treated water were collected and got analyzed in the NABL-

accredited laboratory of the Department of Water Supply and 

Sanitation, which reveal that all the Plants are functioning well and 

giving satisfactory results. These plants have been found efficient in 

the removal of contaminants from the sources of the Department of 

Water Supply and Sanitation and potable drinking water is being 

provided through these plants. The Test Results as referred to above 

are annexed herewith as Annexure-C. The Department has also 

demarcated the contaminated sources and carried out Information, 

Education and Communication (IEC) activities so as to motivate 

people to use potable drinking water from these plants.  

 

c. CGWB and DWSS should jointly regularly monitor the 

shallow and deep-water sources. It should also be ensured 

that contaminant does not bio-magnify in food chain 

including milk and vegetables/crops. Regular health check-

ups should also be conducted in the contaminant site areas 

to monitor health of the citizens. 

 

The Department of Water Supply and Sanitation has already verified 

the 337 locations (Which have been endorsed by Central Ground 

Water Board) physically before the last date of hearing by which the 

collaboration between both the Departments namely Department of 

Water Supply & Sanitation and Central Ground Water Board has been 

established. Both these departments of Central and State 

Government now continuously sharing the data.  
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       It is further submitted that The Department of 

Agriculture and Farmers Welfare, Punjab is approximately collecting 

200 samples annually for quality assessment for irrigation point of 

view and the exercise will be intensified to ensure that the 

contaminants in the ground water should not come to the food chain 

through irrigation. 

       The Department of Health and Family Welfare, Punjab 

has also been apprised about the contaminated locations by the 

Department of Waters Supply and Sanitation with a request to 

conduct Health Camps at the contaminated sites vide Letter No. 1000 

dated 20.6.2024, a copy of which is enclosed as Annexure 'D'. 

        In pursuance of the letter dated 20.06.2024 of the 

Department of Waters Supply and Sanitation, the Director, Health 

and Family Welfare, Punjab has issued instructions to the Concerned 

Civil Surgeons for conducting the Health Camps in the said locations 

vide letter No. 442-57 Dated 20.06.2024, a copy of which is enclosed 

as Annexure-E.  

           The Under Secretary to Government of Punjab, 

Department of Health and Family Welfare vide file /letter no. HPW-

HLH5021/65/2024-1H5 1/914812/2024 dated 29.08.2024 has 

informed the Member Secretary, Punjab Pollution Control Board as 

under:  

i. For year 2023-2024, a total of 3568 health check-up camps 

have been held in districts having river catchment areas with 

97,361 people examined During the period January to June, 

2024, 520 camps were organized with 13,807 population 

examined. 

ii. As per protocol if any diseases are reported in river catchment 

area during these health camps, whenever water borne 

diseases are reported in any area, Chlorine pellets are 

distributed to the households in the affected area, health 

education is imparted regarding personal hygiene, sanitation 
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